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sulphur and rock phD6phate, the quantities 
supplied by the Stale Trading Corporation 

Total requirement 

and the foreign exclaanae spent thereon 
durin, the last two years are as follows : 

Quantity supplied 
byS. T. C. 

Foreian 
Exchanp 

spent 

SULPHUR 
1966-67 
1967-68 

440,000 tonnes 
621,000 tonnes 

54,000 tonnes Rs. 97.50 laths 
148,000 tonnes RI. 753.00 laths ,up to November, 1967) 

ROCK PHOSPHATE 
1966-67 
1967-68 

1,175,000 tonnes 
9,)0,000 tonnes 

MANIPUR P. W. D. 
4337. SHRI M. MEGHACHANDRA: 

Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) whether it is a fact that as many as 
50 items of works for nearly Rs. 5 lakhs 
were given to some contractors by the 
P.W.D. Churachandpur Division, Manipur 
during the last two years without IIny call 
for tenders and in many works 50 per cent, 
over the scheduled rate; 

(b) if so, the details including the names 
of the contractors thereof; 

(e) whether Government propose to refer 
the matter of the Central Bureau of Inves-
gation for investigation; and 

(d) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH) : (a) to 
(d). The information is being collected and 
will be laid on the Table of the House. 

I.O.C. PBTROL DEALERS IN MANlPUR 

4338. SHRJ M. MEGHACHANDRA: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to .tate: 

(a) the names of the petrol dealers of 
the Indian Oil Company in the Union Ter-
ritory of Manipur; 

(b) whether a new dealer was appointed 
and a plot of land was allotted to bim 
within the premises of tbe store and work-
shop of P.W.D., Manipur; and 

(c) if so, the details of the land deed ? 

1,044,000 tonnes Rs. 748.46 lakhs 
353,000 tonnes Rs. 133.33 laths 
(up to November, 1967) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : Ca) 
Mis. Phulchand Tekchand is operating two 
dealer-owned retail outlets of the Indian 
Oil Corporation at Mllnipur. 

(b) and (c). No new dealer bas been 
appointed so far for the proposed Corpora-
tion-owned retail outlet for which the Mani-
pur Administration has allotted to tho Cor-
poration a Government site measuring 1.5 
acres near the P.W.D. stare at Imphal. The 
Administration has agreed to lease the land 
to the Indian Oil Corporation on standard 
terms. Possession of the land has been 
given pending execution of land deeds. De-
tails of the land deed have not yet been 
indicated to the Corporation by the Ad-
ministration. 
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INTERNATIONAL MONI!TAlty FuND 

4342. SHRI R. K. AMIN: Will the 
Minister of FINANCE be pleased to state: 

(a) the procedure of appointing the Ex-
ecutive Director and Alternate Executive 
Director from India for the Internatiow 
Monetary Fund; and 

(b) the names of persons who have been 
appointed so far? 

THE DEPUlY PRIME MINISTER 
AND MINISTER OF FINANCE <SHRI 
MORARJI DESAI) : <a) India, lIS one of 
of the five member-countries having the 
largest quotas in the Internatiow Monetary 
Fund is entitled to appoint an Executive 
Director and an Alternate Executive Direc-
tor, on the Fund. These appointment.; are 
made in consultation with the Goveraor. 
Reserve Bank of India. and with the ap-
proval of the Finance Minister and the 
Prime Minister. 

(b) A statement is laid on the Table of 
the House. [Placed III Library. S" No. 
LT-201SI67]. 




